
 

(iii) (a) Annual Report of the Indian Council of World Affairs (ICWA), New 
Delhi, for the year 2019-20. 

 (b) Annual Accounts of the Indian Council of World Affairs (ICWA), New 
Delhi, for the year 2019-20, and the Audit Report thereon. 

 (c) Review by Government on the working of the above Council. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above.  
[Placed in Library. See No. LT-3935/17/21] 

 
Annual Report and Accounts (2019-20) of NCW, New Delhi and related papers 

 
SHRI V. MURALEEDHARAN: Sir, on behalf of my senior colleague, Sushri Debasree 
Chaudhuri, I lay on the Table— 
 
   (1)  A copy each (in English and Hindi) of the following papers, under Section 14 of 
the National Commission for Women Act, 1990:— 
 

 (a) Annual Report and Accounts of the National Commission for Women 
(NCW), New Delhi, for the year 2019-20, together with the Auditor's 
Report on the Accounts. 
 

 (b) Review by Government on the working of the above Commission. 
 

  (2)  Statement (in English and Hindi) giving reasons for the delay in laying the papers 
mentioned at (1) (a) above.  

[Placed in Library. See No. LT-4090/17/21]  

 
  

REPORT OF THE COMMITTEE ON PETITIONS 
 

SHRI PRASANNA ACHARYA (Odisha): Sir, I present the Hundred and Fifty-Eighth  
Report (in English and Hindi) of the Committee on Petitions on the petition praying for 
streamlining the Corporate Social Responsibility (CSR) activities undertaken by 
Public Sector Undertakings (PSUs) and Multi National Companies (MNCs) in the 
country.
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